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PRESIDENTS' SECRETARIAT

iWir Delia, the 26th January 1972
No, 64-iV<r/72.—The President is pleased to approve line

award of the Pa ram Vishisht Seva Medal to the undermen-
tioned personnel for distinguished service of the most excep-
tional ordei : —

Lieutenant General Premindra Singh Bhag.it (1C-267),
VC.

L icuienurit Genei.il Jasw^m Kishun kbunnu (IC-26-1).
MC,

Lieutenant General Har Prasad (IC-242)
Lieutenant General Biij Lull Kapoor (MR-173), AVSM,
Major General Mohindra Nuth Balra tIC-308.), Intelli-

gence Corps.
Major General Syed Muhdi Hasnain (IC-2065), Garhwul

Rifles.
Majoi General Mobinder Singh (iC-lftll), Army iiervice

Corps.

Major General Jonthan Reuben Samson (1C-887),
Engineers.

Rear Admiral Pritam Singh Mahindroo (X), Indian
Navy.

Surgeon Rea.r Admiral Harchaian Lai Bhatia, AVSM,
MC, Indian Navy.

Air Vice Marshal Bandi Srecramulu Krishnarao (1727j,
F(P).

Air Vicc Maishul Dadi Aideshir Metua (1625), M M -
Air Vicc Marshal Amolak Singh Rikhy (2024), Techni-

cal/Electrical.

Air Commodore Chandiusekhar Rao Kurpud (2414),
Technical/Signals.

Air Commodore Mondan Bhabkaran (2701), Technical/
lingineering.

A'(>. 65-/Vt./72.— ihe Presideni is pleased to approve the
award of the Ati Vishishi Seva Medal to the undermentioned
pcisonncl for dislinguishtd service of an exceptional order :—

Hrigudier (now Major General) Harabrata Sen GupU
(MR-192), Army Medical Corps

Brigadier (1-ocul Major General) Kuntadi Madhav Kini
(IC-3642), Corps of Electrical and Mechanical
Engineers.

Brigadier VNhwanath Janardun Mohatir (1C-798), Aimy
Service Coi-ps.

Bugadicr (Miss) 1 ulcie Phyllis Z^chcipcl (NZ-19J43),
Military Nursing Service.

Hrigudier Munohar Lai Chibber (1C-2263), 5 GorUia
Kifles.

Brigadier Plicro^e Modv f|C'-662), Army Ordoancc
Corps.

Brigadier Bnj Bhushan Bhatnagar (IC-2709). Artilleiy.
Hrigadicr Sundram Ponnambalum (IC-1781), Army

Service Corps.
Biigadier Joginder Singli Sindhu (IC-3743), Punjab.
Brigadier Brij Chandra (V-18), Remount and Veterinary

Corps,

Brigadier Iqbal Chand (MR-236), Army Medical Corps,.
Brigadier Samuel Kenneth Joshua (1C-957), Kumaon.
Biigadier Thenphunga Sailo (IC-588), Assam.
Bri«adier Chandan Singh (lC-2665), Military Farms.
Commodore Tndcr Singh (X>, Indian Navy.

Commodore Khushru Kaikobad Sanjana (X), Indian
Navy.

Commodore Bimal Chandra Chatcrjee (L), Indian Na\y
Commodore Satyindni Singli (S), Indian Navy.
Commodore Rajangam Mahadcvan (S), Tndian Navy,
Air Commodore Arjan Singh Mangharam Bhawnani

(1868), F(P) .
Air Commodore John Jaspei Bouche (2938), P(P).

Colontl Cohnbatore Balasundaram Sriflhawn ClC-750),
Engineers,

Colonel Tc£ Bahadur Kapur (IC-515), Kinjuon.
Colonel (Miss) Phyllis Mary Fonc«Cft lNZ-24168),

Military Nursing Service,
Colonel Harbakhbh Singh Sihota (IO253S), Artittery.
Colonel Churles V.ujghan Compaguac (1^4067),

ijurklu JiifliTH.
Uioup C»pu)u K.u^n Dev Sin^ (.2408), Educaiiom.
Gioup Captain Vivek YesliWant Nehru (34W), F(NJ.
Group Captain Kenneth Hubert LarUns (3511) F(P>,
Gtoup Captain DukVa Venkata lagan Mo&aa Rao

(.1231), Dental,
Lieutenant Colonel (Now Colonel) Chenkuall Ventunga

(1C-4955), Maratha Light Infantry.
Lieutenant Colonel Raj Bahadur Nimda (MR-K09),

Army Medical Corps,
Lieutenant Colonel Nitya Nand Sharma (MR-950), Army

Medical Corps.
Wing Commander Keshavamurihy lUmacbaarfra R«*

(3797), Technical/Signals.
Wing Commander Inder Mohan Chopra (4089), Ffl*).
Wing Commander Moreshwar Waman Tllat C4331),

F(P).
Wiag Commander NarayanasWamy Rauhun<tii (4513),

Technical/ Engineers.
Wing Commander Jagat Kishore Mohlah (*576),

F(P). (.Posthummis)
\'o. 66-PICV./72.—The Prebidcnt is pleased to &yprere tko

award of the Visbisht Seva Medal to the underBeatfaKd
personnel for distinguished service of a high order:—

Colonel Shibu Prosad Bhattacharjya (IC-4654), Electrical
and Mechanical Engineers.

Lieutenant Colonel (Mrs.) Preda Emelia Pal (MR-103fc),
Army Medical Corps.

Lieutenant Colonel Jagdisb Narain Sabhcrwal (IC7183),
Intelligence Corps.

Lieutenant Colonel Mohamed Abdul Majid (MH-3031,
Army Medical Corps,

r icuteniinr Colonel (Miss) Osmond Irene Marj- OSZ-
24675), Military Nursing Service.

1 ieutenant Colonel Satya Pul Abbey (IC-825), Dotr*.
Lieutenant Colonel Yoginder Nath Shaitna (IC-73<6),

Grenadiers,
1 ieutenant Colonel Prabliatsinh Dudbha Vala (IC-4857),

Gorkha Rifles.
Lieutenant Colonel Surinder Na'th (IC6606) Rajptrtam

Rifles.
Lieutenant Colonel Rajindor Paul Madholc (DR-10024)4

Aitny E>ental Corps.
Lieutenant Colonel Anantharaman VeppambattB Mar-

gaiyer (SL-28), General Service,
Lieutenant Colonel Peruvemba Ramanatha Ouajatttiaram

(IC-32D5), Signals.
Lieutenant Colonel Mohinder Singh Sethi (IC-IO773J,

Engineers,
Lieutenant Colonel Lakha Singh (1C-5621), Kwnaom

Regiment.
1 ocal Lieuien.int Colonel Prabodh Chander Puri (1C-

10441), Rajput.
Commander Bhupindei Singh Rekhi (X), Indian Navy,
Commander Weerkant Shriniwas Kagarkar (X). indiaB

Navy (Retired).
Commander Maiia Susai Iiudaya Swamy (S), Indian

Navy.
Surgeon Commander Kashmir Singh Gupta, ladkn Navy,
Commander Vcd Parkath Duggal (X), Indian Navy.
Commander Krishna Murty Acharya (E), Indian Na^y.
Commander Ramesh Chander Bhalla (L), Iodtaa Navj'.
Actinp Commander Madan Mohan Purl (E), Iwdiai

Nav>.
Wing Commander Shri Krishna Chandra Gupta (3568),

Administrative Bianch.
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Wing Commander Manikrnohan Basu (3588), Medical.
Wing Commander Raghbir Girgla Singh 13665), Logis-

tics Branch.
Wins Commander JammalamadaKa Lakshmi Narasimha

Sa'itry (3734), Administrative Brunch,
Wing Commander Madhukar Kushnarao Shirpuikar

(3764), logistics Branch,
Wing Commander Man Singh (4094), F(P).
Wing Commander Sat Bhushan Thapar (4271), Techni-

cal/Engineering.
Wing Commander Parames.rwraiyer Venkatachalam

Iyer (4182). Logistics Branch.
Wing Commander Stibhash Chander Viitnani (4097),

• H P ) .
Wing Commander Bal Krivhen Dhiman (4332). F(P)-
Winn Commander Bh<mon -Singh Solanki (4378), Tech-

nical/Signals.
Major Kavenapurshoihama Rama Chandra Naidu (K%

131fi*>), 2/4 Goikhn Rifles,
Majoi Kartiir Singh (SL-145), Signals,
Major Handanahal Chcnnakcshaviah Venugopal (IC-

9913), Mamma.
Mdior Deb Kumar Bandyopadhyay lMR-907), Army

Medical Corps,
Major Surat Singh (IC-8448), SM, Punjab,
Lieutenant Commander Ncol Harold Beaumont Eve (S),

Indian Navy (Retired).
Lieutenant Commander (SD-Shipwright) Ramosh Chandra

Isysl, Indian Navy (Retired).
f ieutenant Commander Harbert Soans (X), NM, Indian

Navy.
Lieutenant Commander (SDS), Narayana Ramalcrishan

Nair, Indian Navy.
Lieutenant Commander (Special Duties-Radio) Maya-

v.iram Krishnamurthi Sankaran. Indian Navy.
I.ii'iiiciiiint Commander (Special Duties-Ward Master)

Rjdhika TVisad Joshi, Indian Navy,
Lieutenant Commander Sjt Pal Kawalia (E/AE), Indian
-Navy.

1 ieu'enant Commander Indcrjit Singh (L), Indian Navy,
Lieutenant Commander (SDW) Kayalakakathu Mathan

Thomas, Indian Navy.
Lieutenant Commander (SD-Catering) Joseph Pereira,

Indian Navy,
Lieutenant Commander Jagdish Janardan Baxi (L),

Indian Navy.
'Acting Lieutenant Commander Narain Dev Salwan (E),

Indian Navy.
Squadron Lewder Nanduri Mohan Murali (4552), Tech-

nical/Signals.
Squadron I cnJei S>i| Vnl Choudhaj-y (3207), Technical'

Enginc-ciing,
ISquadion leadei Chempoth Chandia Sekharan (6315),

Technical/Signals.
Captain Raghuhir Singh (IC-15247), Army Service

Corp-i,
Cipinin B.iiindu Kumar H.mciiee (MRH2103) , Army

; Mnikal Corp*-.
Capi.uil tjDMiidan Hubu (M.S-glOT), Axmy Medical

Cotpy (Posthumous!

Captain Prem Chand (IC-21802), Dogia.
Lieutenant (Special Duties-Gunnery) Nuruddln fstnafl,

lntVian Navy.

night TiVuicn.inl Bhupindei Singh (f>92B), A'lnuni.ii.i.
- ilvf Rranth

Might Lieutenant BhaaLai Prasad Da3 (7890), Teehni-
cal/Enjineoring.

Flight Lieutenant Geerpuram Nadathur Sundar {Ttyld).
TeL-hnical/Engincering.

11308 Master Wariant Officer Radhey Mohan Lai
Mehta, Fittcr-1.

19122 Master Warrant Officer Kuniyanlande Ch.indukutty
Nair, Filter Mechanltal Transport.

27413 Master Warrant Officer Nanoo Appukuttan. Wire-
less Operator Mechanic-I.

28112 Master Wariant Oflkei Onbl B.ilnkiis,linau, Aii-
craft Hand •'General Duties.

46^28 MasLer Wai rant OIFILCI- Aiokiawami Suiinathan,
Musician.

14971 Warrant OMicer M,idh,ivan Aiyappan Pillai,
Fitter-T.

K, P. Gopala Kiishnan Menon Master Chief Petty
Officer iTelesraphist) (No. 24845).

Harve iubbaraya Narusimhaiah, Master Chief Petly
Officer-I (Oidnance Arlificei) (No. 18727).

KaUnkoi Bal.iknshn.m Namhiiu, Master Chief Petty
Officer-r, (Medical Assistant) (No. 14971),

25474 Flight Scigcant Madhusudhan Misra, Fittfi-.l.
200279 Flight Sfigc;mt Udai Singh, Fittcr-i.
21KW57 Flight Sergeant Gurcharan Singh, Fitter-T.
202324 Flight SfigMDl Sycd Mashouque Ahmed. Indian

Air I-oice Police.
203115 Flight Sergeant Madan U l Chawla. Hlcctrician-1.
207576 Flight Scigennt Kunj'uthaycc Thanga Muthn,

Radar Mechanic.
4147975 Havildar Soban Singh, Kumaon.
205093 Sergeant Shivnath Pandcy, t-iltcr-Jl Engines.

The Kith May 1972
No. {)7~Prcs./72.—Tha President is pleased to award the

Police Medal foi gallantry to the undermentioned officers of
the Wtst Bengal Police : —

Nanit"\ and mnki of the offit.ci\.

Shn Bhupcsh Chjndia Bhciwmik.
Constable No. fa 15,
Malda Distuct.
West Bengal.
Shri Adhir Chandia Roy
Constable No, 67J ,
Malda District,
WeAt Bengal.

Statement of set vices for which the decoration has been
awarded.

On the 24th May, 1971, at about 21.45 hours, Shri Bhupesh
Chandra Bhowmik and Shri Adhir Chandra Roy Constable
were escorting a dead body which was being taken to a
morgue ior postmortem examination. When they reached
near the Malda District Hospital, they were suddenly snr-
rounded by about 15 extremist?. All the extremists were
armed with deadly weapons. Some of the extremists jump-
ed upon Shri Adhir Chandra Roy and stabbed him in the
back as a result of which ho fell on the ground. Sin
Bhupesh Chandra Bhowmik tried to come to the rescue ol
his companion but he was also stabbed by the extremists.
Extremists then tried to snatch the rifles trom the possession
of the injured constables. Shri Bhowmik hit one of the
extremists with his torchlight. He also flred two shots from
his rifle. In the meantime, Shri Adhir Chandra Roy was
able to get into position and flred one round from his rifle.
The shots correctly landed on two extremists including the
leader. The leader died in the hospital.

Shn Bhupesh Chandra Bhowmik and Shri Adhir Chandra
Roy, Constables displayed courage, determination and devo-
tion to duty of a very high order in repelling an attack from
about fifteen extremist elements, armed with deadly weapons,

2. Thew awards are made for gallantry under rule 4(f) o£
the rules povcroiog the award of the Police Modal and
consequently entry with them the special allowance admissi-
ble und«r rule 5, with effect from toe 24th May, 1971.

P. N, KRISHNA MANI, Jt. Secy, to the President
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I.OK SABH\ SErilET4mVi
J V < H D < l l u , i h c l l / / i U t t v I V 7 Z

No. V l / E O . 72— The following Members, of the Lok
Sabha have been t-lettcd to servo on the Committee on Esti-
mates tin the term ending on tho JOih April. 1973 -—

I. Shri Magami Ankineedu.
2 Shii Aziz Imam.
3 Shii Onk.ir 1 ul Beiw.i.
4. Shri Narendr.i Siuyli Uishi.
5 Shtimati Manoiic Godfrey.
t>. Shii D. B. Chand,a Gowda
7. Shri Krishna Chandia Haider,
8. Shri Had Singh.
9. Shii A. K. M. Ishaque.

10. Shri M, M. Joseph.
11. Shii fuKh.im Uashuilh K.amhlc.
12. Shri L. D. Kotoki.
13. Shii K, Lakkappa.
14. Shri K. M. Madhukar.
15. Shd G. S. Mishiii
16. Shii Mohammad Tahir.
17. Sh.t Mohan Swamp.
IS. Shu Nanubhai N. Patel,
19. Shii I. A. Patil.
20. Shn M.ihadcepak Singh Shakya.
21. l>r. II. P. Sharma.
22. Shri N, Tomhi Singh,
23. Shii M. S. Sivasamy.
24. Shri Pravinsinh Solanki.
25. Shii C. M. Stephen,
26. Shri K. Suiyanarayana.
27. Sh'i Vcnkauao Babarao Tarodckar.
28. Shii kainal Naih Tewari.
24. Shri Krishnarao Thakur,
30. Shri Nanjibhai Ravjibhai Vckaria.

M. S. SUNDARESAN, Dy. Secy.

CABINET SECRETARIAT
(Department of Statistics)

New Delhi, the 9ih May 1972
No. M-MQIS/ U12-NSSL—Government of Tndia have set

up a Committee for Regional Accounts with the following
functions :—

(a) to consider and advise on the levels (State, district or
other regions) at which Accounts should be prepared;

t.b) to devise a system of regional accounts and standaid
supporting and supplementary tables for adoption by
all the Slates;

(c) to suggest measures for building up regional accounts
in the country taking into consideration the avail-
ability of data and requirements of Central and
Stale Governments; and

(il) to c\ inline the concepts, definitions and classiftca
lions foi preparation of regional accounts and to lay
down guidelines,

2, The Committee will consist of the following members :
Chairman

Pi«[, M, Mukeijec, Indian Statistical Institute, Calcutta.
Members

Shu V V, UtMili.i, Advisei iSUtijlitsl, Kcu'tvr B-iui. o[
India, Bombay

Shd M. A. Telang, EHrertor, Bureau of Fconemitt and
Statistics, Maharashtra, Bombay.

Shii K. C. Shftrma, Deputy Economic Adviser, Minislry
of Finance, Department of Kconomic Affairs. New
Delhi.

Dr. L. S Bhm, Indian Statistical Institute, New Delhi.
Member Secretary

Smi. Umd Roy Choudhury, OSD, CSO, New Delhi.

•*. l"he Committee will have power to co-op), a-, and vvhui
considt-rcd ntccssary, any other person!s) to attend its IUL-.1!-
rlifs

4. "Ilic Headqujrier^ ot Uio Committee will he .it the (. cti-
Iral Statistical Organisation Department oF Stmisics, Mê v
Delhi whii.h will also provide secretarial assistance to the
Committee. The repoit of the Copimittee will be iubmiltcd
to the Central Stulislical Ot'ganisation, Department of Sialis
tics. Government of India,

J. P. SrNGH, Dy. Secv.

MINISTRY OF HEALTH AND FAMILY PLANNING
(Department of Health)

RESOLUTION
New Delhi, the 6th May 1972

No. O-13016/9/71-Pfffc'.—The problem of the disposal of
urban waste and night-soil has assumed greater importance
due to propiessive giowth of urbanisation and has also become
a somce ol health hazard particularly in importunl cities in this
country. It has thus become necessary to consider the pro-
blem in detail and also find-out the utilisation of such, waste
for agriculture purposes. For this purpose the Government
of India have decided to set up a Committee on Urban
Wastes. The Committee shall consist of—

Chuiinum
1. Slui B. Sivaraman, Vice-Chairman, National ComnuV

sion on Agriculture, New Delhi.
Members

2. Shit N. K. Srceni\asan. Joint Secretary, Ministry of
Pctioleum & Chemicals. New Delhi.

J Shu M, M. Suii, Member, National Commi'trc on
Science and Technology, New Delhi.

4. Dr. A. K.. Ghosh, Economic Adviser lo the Govern-
ment of India, Ministry of Industrial Development,
New Delhi.

5. Director Indian Agriculture Research Institute, Pusa,
New Delhi.

6. D,\ .1. S. Kanwar, Deputy Diicctor Gencial; Indian
Council ot Agricultural Research, New Delhi.

7. Shii \shok •p,\rlhas*arathyr Special Assistant for
Science aod Technology to the Prime Minister, Prime
Minister's Secietariat, New Delhi.

8. D'\ J. J. Mohan Rao, Scientist fncharge, Central
Public Health Encinecriog Research Institute, Nagpur.

9. Shri A. K. Malhotra, Member, National Committee on
Science and Technology, New Delhi.

10, Shri V. D. Desai. Deputy Municipal Commissioner,
(Special hngineering), Municipal Corporation,
Bombay.

11 Shii P. S. Ma/umdar, Chief (Agriculture), Planning
Commission, New Delhi,

12. Dr. DiirojM Jiingh, Deputy Agriculture Census Com-
missioner, Ministry of Agriculture, New Delhi,

1?. Shri I. M. Dave. Adviser (PHE), Ministry of Health
and TrMmiK Planning, (Department of Health), New
Delhi.

Membcr-Secrciaiy

11 Shii Sjtish Kuin.li, D'-pulv Scnel.irv, M t̂nistiy of
Health and I'unnlv Plaiiuius, (IVpartment of Health),
New Delhi

2. The terms of reference of the Committee shall be—
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(a) To study the problem of disposal of city refuse and
night soil und present methods of disposal thereof in
ibis country, keeping in view the extent of environ-
mental pollution caused by existing meihods and the
piactice and usage in other countries. Also to study
the present and future Planning for the utilisation
and disposal of such wastes.

(b) To determine the extent to which the urban waste
c;in be used in [he form Of organic manure as .1
supplement in chemical fertilizers and the pretuii
lions to be t.vken to prevent any UJVCI-H; e fleet on
public health in its use.

((-•) To study tile methods for mechanical composting,
the cost of establishment of plants and transporta-
tion and suggest most suitable methods for condi-
tions obtainable in this country.

(d) To estimate the order of investment required and
the economic viability of such programme, keeping
in view the need for agricultural purposes and other
social benefits,

(e) To find out an idea of the estimated cost of comport
at deliver} point vis-a-vis the cost of chemical ferti-
lizers and the capacity of the agriculturists to meet
this cosi and subsidies, if any, recommended to
popularise this compost.

(!) to suggest modifications, if any, required in Public
hr.ilth policies and other State or Central enactments
to enable maximum composting of this resource.

(g) To recommend a. plan of action to implement the
policies and pioposals made by the Committee.

3 The Committee will have the powers to constitute Sub-
Commilteels) mid coopt evperls to facilitate its working.

4 The Committee will hold its meeting as and when neces-
sity and at such places us the Chairman may consider
necessary.

5. The Committee will submit its report within a period
of sit months.

ORDfcR

Onrn Rt n thai ihis Resolution be communicated to—
(n I .ok Sabhu Seuciiutdl tii) Rajya Sabha Secretariat
(iii) Prime Minister's Secretariat (iv) Cabinet Secreiariat
(v| Plnimini: Commission (vi) Private and Military Secreta-
ries to the President (vii) Comptroller and Auditor General
ot India (viii) All Ministries and Departments of the Gov-
ernment of India (ix) All the Stale Governments/'Union
Tenitoiies (x> A.G.C.R., New Delhi (xi) Department of
Atomic Afluirs (xii) Indian Council if Medical Research,
New Dilhi (xiii) Council of Scientific and Industrial
Research, New Delhi (xiv) Central Public Health Engineer-
inn Research Institute. Nucpur (xv) All India Institute 01
Hygiene and Public Health, Calcutta (xvi) Central Public
Health Engineering Organisation; and (xvii) Director Gene-
ral of Health Sei vices, New Delhi.

ORDI RLI) Hut the Resolution be published in the Gazette
oi Jndin.

A. B. MAUK, Jt. Secy.

MINISTRY OF AGRICULTURE
(Department of Agriculture)

RESOLUTION
A'fii Delhi, the fi//i May 1972

No 19-4/72-1,/)?.—Consequent on the promulgation of
the Delhi, Meerut and Bulandshahr Milk and Milk Products
Control Order, 1972, the Government of India have decided
to constitute a Price Fixation Committee for the duration of
the Order i.e. from 7th May, 1972 to 15th July, 1972 with
the following membership :—

Chuit man
(!) Commissioner, Mecrut Division, Meeiut,

Members
1 •.) ( luinujii Delhi Milk Scheme, New Delhi.
(3) Drputy Se< rcU'y I Animal Husbandry) Ministry ot

Agriculture (Department of Agriculture) New
Delhi.

(4) Director of Animal Husbandry, U,P,, Lucknovw

Mtinbrr-Vtrwiiiiy

(5) Chief Dairy Development Officer, L.P., Lucknow.

2. The Prime Fixation Committee shall determine the
price of the milk to be paid by the Delhi Milk Scheme to the
milk producers of the districts of Meerut and Bulandsbahr
during the operation of the Control Ordei mentioned above.
la determining the price, the Committee will tiv to ensure
lhat the milk producer*! will be paid a Jau price lor rnilk in
line with the prevailing market tiend and that tbc price will
not be affected by the artificial conditions resulting from the
promulgation of the Order referred to above.

3. The decision of tbe Committee as regaids the price
payable to the producers shnll be binding on the Delhi Milk
Scheme.

4. The headquarters of the Committee will be at Meerut.
The Committee may meet periodically on such dates as may
be decided by the Chairman. The Committee will stand dis-
solved on the date of the expirv of the Control Order
mentioned above.

ORDKR

ORDI.KI i) lhat u copy of the, Resolution be communicated
to : —

(1) Chief Secretary, Government of U.P,, Lucknow,
(2) Secretary to Government of U.P,, Cooperative (B)

Department, Lucknow (U.H.),
(3) Commissioner, Meenit Division, Meeiut.

(4) Deputy Secieiai> (Animal Husbandry), Union
Ministry of Agriculture (Department of Agriculture)
Krishi Bhavan, New Delhi.

(M Chairman, Delhi Milk Scheme, New Delhi.
(fi) Director of Animal Husbandry, U.P., I.ucknow.
(7) Chief Daiiy Development Officei, U.P., Lucknow.

ORPHHED also that the Resolution he published in the
G.i/ietle of Indin for general information

1. y. SINGH, Secy.

/Veil Delhi, the Ilr/i May 1972

No. 34(4)/7I-CD/V(/)//C4/?.—Under the provision ol
Rule 141 iii) of ihc Rule of the Indian Council of Agricul-
tural Research, the President of the Council (Minister of
Agriculture) has been pleased to nominate Dr. A, R. Kidwai,
Member, Union Public Service Commission to be a member
of the Governing Body of the Indian Council of Agricultural
Research from 3rd May, 1972 to 4th August, 1072.

;V«, 30{S)/ll'CDN{I)/lCAH.~~Under Rule 34(viiJ of (lie
Rules of ths- Indian Council of Agricultural Research, Dr. S.
K. Subramunian, Secretaiy, National Committee on Science
and Technology, Vijryim Uhavan Annexe, New Delhi-11 is
appointed a member of the Governing Body of the Indian
Council of Agricultural Research for a period of two years
with eflect from 3rd April, 1972

M. L. RAY, Dy. Secy.

MINISTRY OF EDUCATION & SOCIAL WELFARE
(Department of Education)

New Delhi, the 8;/i May 1972

In the Matter of in; Jamscljce h'k'ebhoy Pwsee Benevolent

Institution, Bombay

No. F, H'i/72-CDN.— Whereas by the Oflice Memorandum
No. F 1M-/70-CDN, dated the 1st January, 1972, from the

Minibtiv of Education & Social Welfare, (Department Of
IMui-'ation) lbp 1 r e t u r n of Charitable Endowments for
India was authorised to reinvest tho repayment proceeds of
the 4'c Bombay Port ' I H M Debentures 1971-72 of the face
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value of Ra. 3,300/- belonging to th« Sir Jamsetjee Jejeebhoy
Parsee Benevolent Institution, Bombay, in the 6<?"r Maha-
iashtra State Hi-arinty Board Bond i IS j i V i i r - i l s ,

And whereas the Charity Commissioner, Mabamshtfa,
Bombay, as agent of the Treasurer of Charitable Endowments
tor India has itportcd that the said re-invtsimern hiis since
been completed by mibsurlhing to the said M.ihaiashtiu Stale
Electiluty Board bunds 1981 <Srriea-(I| of the lace value of
R* 3,400/- at a cost of Rs, 3,411-32 P , thus loading an un-
invested balance of Rs, 88/68P., which is too small an amount
for investment and has, therefore, to be refunded to the
authorities of the said Institution;

Now, therefore, in exercise of the powers conferred by
section 10 of the Charitable Endowments Act, 1890 (6 of
18901, the Central Government hereby directs thft Treasurer
of Cnarltablc Endowments for India, to refund the said un-
invested balance of Rs. 8R-68 P. (Rupees eighty-eight and
paise sixty cipht only) to the person acllny m tlie adminislr.i
tion of the Sir Jamsetjee. Jejecbhoy Parsee Benevolent Institu-
tion, Bombay.

Km. P. S. SAKUNTALA, Under Secy.

New Delhi, the Ma\ 1972
SuBircT :—Naiionul Council for Rural Higher Education

No. F.l-2/7lAHU~l.—1a partial modification of this Minis-
fry's notification No F.l-?/71.RHU-J, dated 15th December,
J971, it is hereby notified that Shri S. Nurul Hasan, Minister
foi Education & Social Welfare will be the chairman of the
National Council for Rural Higher Education vice Shri
Siddhartha Shankar Ray.

R, S. CH1TKARA, Dy. Educational Adviser

IVflNISTRY OF SHIPPING AND TRANSPORT
(Transport Wine)

RESOLUTION
New Delhi, the lOr/i May 1972

No. n-PG(l)/72.—The Government of India have receiv-
ed the Administration Report of. the Visakhapatnam Port foi
ihe year 1970-71. Tho following are the noteworthy feature"
of the Report :—

1. Financial Reuilii

The income and expenditure of the Port during the yeai
1970-71 and the previous year are indicated briefly in the
following statement :—

Operating income :

Operating Expenditure

Operating Surplus (-/-)

Addflnance and
Miscellaneous irVome :

Less finance and
Miscellaneous :
Expenditure.

Net Surplus :

Add amounts drawn
"rom Reserves etc.

1

1969-70

(R

821.05

•• 500.01

i 321.04

26.62

347.66

90.2.1

257.43

0.53

257.96

"Pees in ]akha)

928.95

564.38

364.57

16.21

380.79

96.65

'84. U

Less transfers
to Reserves rti.

Net Surplus

6P1

151 13 2S3 9'»

The total income of the Port during 1970-71 amounted to
Rs, 945.17 lakhs as against Rs. 847.67 laVhs in ihe previous
year. The increase in income was mainly due to more
income,on account of cargo handling and storage charges,
port and dock charges, Railway earnings and Estate rentals.

(ho mtal cipcodituie during Ihe yeui under review amount-
ed to R.s. 661 03 kkh, at, agjinsi JU. 5W.24 lakhs during the
previous year. The increase in expenditure was mainly due
to increase in expenditure on cargo handling and storage
facilitieb, port and dock facilities and Management and Gene-
ral Administration.

2 Traffic

i (a) Trade : The Port handled a total cargo of 8.73 million
tonnes during 1970-71, of wbieh imports accounted for 2.32
million tonnes and exports 6.41 million tonnes. The corres-
ponding figures of imports and exports during the previous

; year were 2.33 and 5,98 million tonnes, respectively totalling
: M.31 million tonnes.

The total traffic handled by the Port was thus 0.42 million
tonnes more than in the previous year.

(b) Shipping: The number of foreign-going vessels and
coastal vessels which entered the port during ' 1970-71 was
541 and 69, respectively, with a total gross registered tonnage
of 7,257,221, the corresponding figures for the previous year
being 511 foreign going vessels and 100 coastal vossels with
a total gross tonnage of 7,110,314.

3. Labour

The labour situation remained satisfactory during the year.
Different welfare measures were continued.

4. Capital Works

A second-hand tug (2600 BHP) costing Rs. 42.10 lakhs
was purchased from Japan. An order for a new tug (2000
BHP) at an estimated cost of Rs. 60.18 lakhs was placed on
Central Inland Water Transport Corporation. Necessary
•'nprovetnents and additions (costing about Rs. 93,41 lakhs)

*"*«• Handling Plant were completed. Four new B.G,
^ L Rs. 64.01 lakhs) were acquired and conunis-

D- " ^ ~ - ^
sioned °° s <" s e c t i o n and rail facilities to

-i.?n of new administrative
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